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Delhi Transport Corporation head-
quarter have been suspended fo.r mis .. 
appropriating Rs. 23,000; 

(b) if so, details thereof; and 

(c) steps taken to check such inci-
dents in future? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI SITA RAM 
KESARI): (a) Yes, Sir, three per-
sons including an Assistant Cashier 
from the same depot have been placed 
under suspension on ·the grounds of 
negligence and direliction of duty. 

(b) Preliminary enquiries have re .. 
vealed that an Assistant Cashier who 
was on duty in the night of 26th /27th 
September, 1982, left the cash room 
for sometime and the theft was 
detected on his return. A report has 
been lodged with the Police Authori-
ties and detailed departmental enqui .. 
ries are in progress. 

(c) A departmental enquiry by the 
Additional General Manager (Vigi-
lance) into this incident has com-
menced. Security arrangement have 
been strengthened in the units where 
cash sections operate throughout the 
night. 
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Physician working in CGHS Unanl • . 
Dispensary, sarojini Nagar and 

Darya Ganj 

4005. SHRI RAJNATH .SONKAR 
SHASTRI: Will the Minister of-
HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) the number of Unani physicians 
working at present in the CGHS Unani 
Dispensary, Sarojini Nagar, New-
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1)elhi as well as Daryaganj CG HS 
Unani (Unit Dispensary) Delhi as 
against the sanctioned strength; 

(b) reasons for not filling up the 
vacant posts and the period for which 
these posts have •been lying vacant; 
and 

Dispensary/Unit 

Sarojini Nagar Dispemary 

Darya Ganj Unit 

(b) and ( c) . One post has been 
lying vacant since 20th October, 1978 
and the other since 22nd September, 
1979 because the U.P.S.C. could not 
select any candidate for these posts. 
Steps are being taken to fill the posts. 

• ta,Iemate in Delhi University Colleges 

4006. DR. A. U. AZMI: 
SimI R. N. RAKESH: 

Will the Minister of EDUCATION 
AND CULTURE be pleased to etate: 

(a) whether it is a fact that the 
--Obstructive role of the University 
Grants Commission combined with 
punitive attitude of the Delhi Univer-
t!lity authorities has forced a stalemate 
on the University disturbing the 
studies of the students 'in the colleges; 
and 

(b) if so, reasons thereof and steps 
taken by Government to end the 
stalemate? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRI P. K. THUNGON): (a) and 
(b). No, Sir. The present unfortu-
nate disruption in the academic sche-
dule in Delhi University and its col-
eges is due to a variety of circum-

stances including the fact that Delhi 
Univfarsity and Colleges Karamchari 
Union has started an agitation from 
ft-9-1982 and the Delhi University 
Teachers Association has given a call 

·for strike from 12-10-1982 in support 

(c) steps contemplated to fill up the 
remaining vacancies and details there-
of? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B, 
SHANKARANAND): (a) The posi-
tion is as under: 
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sanction d pos'ition 

3 

2 

of their respective demands. Govern-
ment have appealed to Karamcharis 
and Teachers to call off their agitation 
and strike and to extend their co-
operation to the University authorities 
in maintaining academic schedule and 
finding an appropriate solution to their 
problems in an atmosphere free from 
tension and misunderstanding. 

Intemattona1 Coven.ant 0n Olvll an4 
Polltical Righ 

.W07. SHRI KRISHAN KUMAR 
GOYAL: 

SHRI GHULAM MOHD. 
KHAN: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether it is a fact that the 
Human Rights Committee of Lawasia 
recently held a meeting in the Capital; 

(b) if so, the subjects discussed 
thereat; 

( c) the names of countries that 
signed Article 9 of the International 
Covenant on Civil and Political 
Rights providing for compensation for 
illegal detention; 

·(d) whether it is a fact that India 
did not 6 ign Article 9 of the Cove-
nant; and 

(e) if so, the reasons therefor? 




